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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 03.03.2021 (WEDNESDAY) 

COURT – IV (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member 

(Technical) 
 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 05 of 

2021 

 

 

CFM Asset Reconstruction Pvt. Ltd. 

Vs. 

Vishram Narayan Panchpor 

Resolution Professional & Ors. 
 

 

Ruchi Kohli  Dhaval S. 

Deshpande-R1 & R3 

Amir Arsiwala-R2 

2.  Comp. App. (AT) 

No. 64 of 2020 

 
 

Deepak Kishan Chhabria & Anr. 

Vs. 

Orbit Electricals Pvt Ltd & Ors. 
 
 

Mohit Chadha  Mahesh Agarwal 

Nishant Rao 

Nikita Thapar-R1 

Abhijeet Sinha-R3 & 

R4 

 

For Hearing 

3.  Comp. App. (AT) 

(Ins) No. 546 of 

2020 

 

Part Heard 

 

Rajratan Babulal Agarwal 

Vs. 

Solartex India Pvt. Ltd. & Ors. 
 

Anish Agarwal Sameer Agarwal-R1 

Vishnu Shankar 

Kailash T. Shah-

R2& R3 
 

4.  Transfer Original 

Petition (AT) 

(MRTP) No. 02 

of 2017 

(Old 

Compensation 

Application No. 

51 of 2000) 

 

Part Heard 

 
 

Macedon Indo Austrian Ventures Pvt. 

Ltd. 

Vs. 

New Standard Engineering Co. Ltd. 
 

 

 

 

Aditya Narain 

Gaurav Sharma 
Tamanna Goyal 

Rajshekhar Rao 

5.  Comp. App. (AT) 

(Ins) No. 1034 of 

2020 

 
 

Rakesh Kumar Agarwal & Ors. 

Vs. 

Devendra P. Jain 

Liquidator of Asis Logistics Ltd. 

 
 

Rajesh Bohra Kunal Godhwani 

6.  Comp. App (AT) 

No. 261 of 2019 

 

Gautam R Padival & Ors. 

Vs. 

The Karnataka Theatres Ltd & Ors. 

 

Aditya Verma Raghvendra 

Srivastva-R1 & R9 

Goutham 

Shivshankar-R3 & 

R5 
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02:00 PM 

 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 

 
 

 For Admission (After Notice) 

7.  Comp. App. (AT) 

No. 18 of 2021 

 

 

Axis Trustee Services Ltd. & Ors. 

Vs. 

SREI Equipment Finance Ltd. 

 
 

Abhishek Swaroop  Diwakar 

Maheshwari  

 

Copy to: - 

                                                                                                 By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/-  

2. Website: www.nclat.nic.in                                                                   Registrar       

http://www.nclat.nic.in/

